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Any democratic Parliament for its part will seek to foster a vibrant civil society and
to work closely with it in finding solutions to problems the country is facing and in

improving the quality and relevance of legislation. lnforming citizens about the work of
Parliament should not just be a concern but also a responsibility of Parliaments
themselves. lndian Parliamentary Democracy being one of the largest and strongest in
the world, strives to impart democratic values to its people through the functioning of
Parliament and State Legislatures. The Open and Distance Learning System with its
inherent flexibility and affordability has emerged as an important mode for providing
education and awareness to various sections of the society. The Centre for
Parliamentary Studies and Training (CPST), an integral division of the Kerala
Legislature Secretariat formed in 201 1, was the premier institution providing
opportunities for systematic study and training in various disciplines related to
parliamentary institutions, processes and procedures. Sabha TV is the intrinsic division
of the Secretariat of Kerala Legislature which aims at broadcasting live proceedings of
the Kerala Legislative Assembly along with general information programmes with keen
analyses of affairs related to the Legislative Assembly. Sabha T.V. which has been
instrumental in telecasting the proceedings of Legislative Assembly with transparency
and accountability has now started streaming its programmes onlrne through various
social media and OTT platforrhs. The Centre for Parliamentary Studies and Training
and the Sabha TV of the Kerala Legislative Assembly was conjoined in March 2021 1o

form Kerala Legislative Assembly Media and Parliamentary Study Centre (K-LAMPS)
with two divisions viz. 'Parliamentary Studies' and 'Media'functioning under the Centre
to strearnline and channelise the functioning of both for executing various programmes
of the Kerala Legislative Assembly in a more efficient and multifarious manner. The
K-LAMPS (Parliamentary Studies) intends to continue Certificate Course in
Parliamentary Practice and Procedure in the distance education stream like its
predecessor, CPST to propagate the idea, principle, philosophy and practice of
parliamentary democracy. The Centre has embarked upon various programmes of
study for imparting professionalism, expertise and orientation to those who work as part
of the parliamentary system in addition to providing insight to all stakeholders of
parliamentary democracy including students from schools and colleges, academicians
and general public about the role played by elected representatives in law making and
good governance in a parliamentary democracy.
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p To promote exchonge of ideos between Legislotors ond experts in
vorious fields, including sociol. economic. scientific, developmentol
ond technicol fields , through interoctive sessions, seminors, study
tours etc leoding to enhqnced quolity of governonce ond to
promote the well being ond quolity of life of the citizens of the Stote,

F To provide oll stqkeholders in porliomentory democrocy. the
opportunity to understond the importonce of the role eoch of them
ploys in ensuring the development of the notion.

F To enhonce the quolity of legislotion ond rule moking by providing
opportunities for study ond reseorch.

F To enhonce public porticipotion in low mqking by imporiing the
necessory orientotion ond knowledge obout the working of vorious
proctices ond procedure in Assembly.

F To give the youth ond children o procticol experience of the
porliomentory procedures through orgonising Studeni Porlioments
ond lvlodel Assemblies,

p To ensure proper understonding ond implementotion of rules by
providing troining in porliomentory procedures to Government
officiols of vorious deportments,

b To ensure efficiency of the stoff of the Legisloture Secretoriot through
troining progrommes, discussions, seminqrs etc.
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Ccrtiticat0 Gourse in Palliamentary Practics and Pr0cedure
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lndion porliomentory democrocy hos no motch in the world in terms of electorol

process, civil liberties, functioning of government, politicol porticipotion, os the
democrotic volues ore porl ond porcel of the life of the common mon in lndio. A
democrotic porlioment will seek to foster o vibront civil society ond to work closely
with it in finding solutions to problems focing the counlry ond in improving the
quoliiy ond relevonce of legislotion. lnforming citizens obout the work of Porlioment
is noi just o concern for the fourth estote, but o responsibility of Porlioments
themselves. The Open ond Distonce Leorning System with its inherent flexibility ond
offordobility hos emerged os on importont mode for providing educotion ond
oworeness to vorious sections of the society in the present doy educotionol
scenorio. Being ihe forerunner in mony democrotic innovotions in lndio, the Kerolo
Legislotive Assembly successfully conducts o Cerlificote Course in Porliomentory
Proctice ond Procedure in the distonce educotion streom to propogote the ideo,
principle, virtues, philosophy ond proctice of porliomentory democrocy,

x&Tunf llr Tsr s0|'msr

* The Course sholl be on oworeness ond leorning progromme designed for those who
hove no experience with porliomentory procedure ond for those who ore interesied
in leorning porliomentory proctices ond procedure.

$ lt sholl be o bosic level certificole course on porliomentory proctice ond procedure.

$ lt sholl be conducted in distonce educotion mode ond sholl include contoct
closses / online closses olong with ossignments ond workshops,

{ The Course sholl be monoged, reguloted, conducted ond controlled by the
K-LAMPS(PS) which wos estoblished os on integrol division of the Secretoriot of the
Kerolo Legisloture.

$ Decision of the Centre shqll be finol in oll motters reloted to lhe course, including
ocodemic, odministrotive, finonciol os well os motters not expressly deolt with in
printed or online documents.

!i!stB&'TY [s* il$mt$$l8l{

$ Minimum quolificotion for opplying forthe Course will be o poss in HigherSecondory
or eguivolent quolificotion os opproved by the Universities in Kerolo (Pre-Degree /
Plus two or equivolent)

& Those who ore owoiting results of the quolifying exominotions ore olso eligible to
opplv.

.$ Moximum number of seots sholl ordinorily be 500 (Five hundred) for on ocodemic
session or os decided by the Governing Body for the Course.

& I\,4inimum number of students to commence o botch sholl be 10 (Ten).

{. There sholl be Admisslon fee ond Course fee for odmission to the Course.

Sr Admission will generolly be open to oll eligible condidotes ond there will be no
upper oge bor for odmission to the course.
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*Pleose see 'Toble under Fees ond Fines'

Note: DO NOf send originot cerlificote to the K-LAMPS(PS) olong with the oppticotion.

RI8!SIRAIIllIi
A student sholl be considered to hove 'Registered' in the course only if he/she remits

the Admission fee, Course fee ond Exominotion fee ond submits the Applicotion for
Exominotion on time. Such Registered condidotes only sholl be eligibte to oppeor for
exoms in four consecutive chonces. However, he / she wil! be required to poy exom
fee every time he / she wishes to oppeor for exoms within this period.

0uRtTlolt 0t ilrt G0us$t
Durotion of the course sholl be six months.
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I Personol Contoct Progrommes (PCPs) sholl ordindrily be orronged by the K-LAMPS(
PS) to focilitote interociion between fhe leorners ond subjecf experts, who give
due ocodemic counselling to the leorners.

$ Contoct closs centres sholl ordinorily be ot Thiruvononthopurom, Ernokulom ond
Kozhikode or os decided by the K-LAMPS(PS). Doys (5 or 6 in totol) of conloct
closses will be notified on the officiol website os well os vio SMS to registered mobile
numbers of leorners.

$ lf situotions orise which prevent holding of contoct closses, online closses will be
orronged,

m[8tl,M 8f ISSml,&Tl8tl
Medium of instruction sholl be English ond lvloloyolom.

2

3

4

Copy of Community Certificote (from revenue outhority
concerned) ottested by o gozetted officer for fee eiemption for
SC/ST leorners.

Copy of ldentiiy Cord issued for students of Government
Approved Collegesi lnstitutions for fee concession.

5

7
Copy of ldentity Cord issued io personol stoff of Members of
KLAistoff of Kerotcr Leqisloture Secreioriot lor fee concession,

DOCUMENTS I.MATERIALS TO BE PRODUCED WIT}I DULY FILLED
UP APPLIGATIOil FOR ADMISSTON

.r Self ottested copy of the Certificote of higher secondory or
' eq.Livolent exominotion to prove qLroliticotion.

Self ottesied copy of oddress proof .

Copy of proof of oge for student below the oge of 35 yeors who
wish to ovoil fee concession.

6
Four possport size phoiogrophs (Nome of fhe condidote should
be written ot the bock of the photogrophs.)
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Study materials prepared by K-LAMPS(PS) will be printed and suppl,ed to the learners.

While these Self Learning Materials (SLMs) give the learners the required academic guidance,
learners are advised to supplement with their reading by thoroughly going through the books
suggested for reading.

CTRTITICffT
Certificote sholl be issued by ond under the nome ond seol of the K-LAMPS
(Porliomentory Studies)

ii.iAiiiotnrr]:i
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for Admission

Generol

Lole fine for course fee ond odmission fee {50
Exominotion fee
Exominotion fee for Leorners belonging to
Scheduled Costes ond Scheduled Tribes

For eoc poper

xominotion Fee - Lote Fine

on fe i{ ]00 eoch poper

l I itiI ltlt
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t Exominotions will be conducted ot the end of the course ond ihe centres of
exominotion sholl ordinorily be ot Thiruvononthopurom, Ernokulom ond Kozhikode.

$ Applicotion for exominoiion sholl be mode in the prescribed form olong with ihe
prescribed fees.

* Medium of exominotion sholl be English or Moloyolom.

$ Leorners hove to submit on ossignment for eoch poper within the stipuloted time.
Leorners olso hove to oppeor for written exominotion for four popers ond o
combined vivo voce for oll four popers.

Unemployed students of
opproved Colleges / lnstitutions
ihe oge of 35 yeors, Personol stoff

Fee
Members of the Kerola
Assembly/ stoff of Kerolo
Secretoriot

Leorners belonging to Scheduled NIL
Costes ond Scheduled Tribes

Course 1500

FEES AHD FINES

Fee for Applicotion Form ond Prospectus
,/1tI

T 2000

{ t00

ir OR For eoch poper
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l. The bonk chorges for rerhitting the fee should be borne by the student. Fees ond

fines once poid will not be refunded.
2. Students belonging to Scheduled Coste ond Scheduled Tribes ore eligible for fee

exemption os opplicoble to the students undergoing studies under the lnstitute of
Distonce Educotion of the University of Kerolo. However oll oppliconts ore required
to poy the fee for Applicotion Form ond Prospectus ( t I 00) ond the fee for
odmission ((250).

3. The stotus of on opplicont (student / not o siudent) ot the time of odmission /
remittonce of the course fee will be deemed to be his / her stotus for the entire
durotion of the course, However in the cose of re-registrotion following the lopse of
four consecutive chonces, the stotus sholl be thot os the cose moy be ot the time
of odmission / remittonce of the course fee.

4. Fees ond fines ore to be remitted vio Online tronsfer to ihe occount No
37005174,]95 ot SBl, Vikos Bhovon Bronch with IFS code SBlN00704l5 or directly ot
Vikos Bhovon Bronch of the Stote Bonk of lndio, Thiruvononthopurom in the
Account No. 370O5174195 or by woy of Demond Droft drown in fovour of
"Executive Director, K-LAMPS" poyoble ot Thiruvononthopurom.

5. Fee once remitted will not be refunded.
y[ntrt0$r0r 0f 08r&r[[r BsSuMrr{rs r8x fiilsil$M!0il 8f nnilrs$r{}t
* A leorner's enrolment sholl remoin purely provisionol ond moy be concelled

subsequently on grounds of non-fullfilment of minimum eligibility criterio,
dependent on lhe verificotion of his/her originol documents to the sotisfoction of
the Centre. Leorners ore therefore required to produce the originol documents
(copies of which submitted with ihe opplicotion form during odmission) for
verificotion on such dotes os will be notified.

* Admit Cords for oppeoring ot the Exominotion will in no cose be issued until oll the
documents in originol ore submitted ond verified ond oll fees ond f ines ore
remitted.

cAtclttsil0x 0t AnHl$$t0x
Aport from the non-fulfillment of bosic eligibility criterio. odmission of o leorner moy be
concelled by the K-LAMPS (PS) without refund of the fees ond fines deposited on ony
of the grounds mentioned below:

* Suppression of informotion or submission of folse informotion found ot ony stoge
ofter odmission;

O Misconduct/ind iscipline; ond

* Adoption of unfoir meons ot the exominotion holl ond ony other motier found
objectionoble by the K-LAMPS (PS).
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I Classes on Constitution of lndia for High School and Higher Secondary School students in

over 1 000 schools in the State of Kerala.

I 'trloOet Legislative Assembly'by School and College students ln various districts of the
State as part of the, Diamond Jubilee Celebrations of Kerala Legislative Assembly.

'Constitution Literacy Programme' jointly organized by Kerala Legislative Assembly and
O Kerala State Literacy Mission Authority

Joint initiatives with UNICEF
I wltn the aim of contributing to the welfare of children, youth, women and the marginalized

sections of the society, the Centre has been associating with the UNICEF Office for Tamil

Nadu and Kerala since the launch of the CPST-UNICEF Joint lnitiative on 5th August 201 5.

Honourable members of the House have actively participated in the seminars and

discussions held on various topics including child rights, rights of women, progress

towards sustainable development goals etc. UNICEF was a partner in the 'Festival on
Democracy' organized by the Kerala Legislative Assembly and various other activities
aimed at promoting democracy and sustainable development.

Parliamentary lnternship Programme
The Parliamentary lnternship Programme (PlP) aims to provide an opportunity to students

of Law Colleges to acquaint themselves with the functioning of parliamentary democracy and
democratic institutions in general, lndian parliamentary system and specifically about the
legislative procedure and activities of Kerala Legislative Assembly. The Programme also aims
at imparting requisite skills and knowledge to enable the interns to develop a proper
perspective about the role of Legislature in the parliamentary system which, in turn, will help
them while working in their judicial career. A number of college students, from all over lndia
regularly do their internship from the K-LA[/PS (Parliamentary Studies).

*
A programme 'Festival on Democracy' consisting of several National Conferences on
various topics of national interest was inaugurated on 06 August 2018 by the Honourable
President, Shri Ram Nath Kovind.

O National Legislators Conference on "Challenges in the Empowerment of Scheduled Castes
and Scheduled Tribes in lndependent India" was held on August 6th and 71h,2018. Elected
representatives from all over lndia deliberated on various issues and brought out the
''Thiruva nanthapuram Declaration" on the topic.

O National Students' Parliament was held frcm 23rd to 25th February, 201 9 with the
participation of over 2000 young men and women from Universities all ovbr lndia and
interaction with over 50 eminent leaders from all walks of life. The youth of India voted and
passed resolutions in the various sessions and pledged to work for the unity, integrity and
prosperity of all citizens.

i The K-LAI\r1PS conducted a two day national conferance of women legislators from all over the
nation 'Power of Democracy ' and named the 'National Women Legislator's Conferance,
Kerala-2022, ' through this venture Kerala Legislative Assembly tried to bring together all
elected women representatives from both Houses of Parliament, State Legislators, State
Councils as well as Union Territories to the Kerala Legislative Assembly, Thiruvananthapuram

ay,2022 for a two-day brainstorming session

o
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Media Awards

Another innovative step taken by the Kerala Legislative Assembly to strengthen the
efforts of the Legislature and media for social development is the institution of media
awards in print and visual mode in three categories:

(a) The 'R.Sank atanarayanan Thampi Niyamasabha Media Award' for excellence in
strengthening Malayalam language and its culture.

(b) The 'E.K.Nayanar Niyamasabha Media Award' given to the best entry for
investigative reporting which is widely discussed and which influences society.

(c) The 'G. Karthikeyan Niyamasabha Media Award' given for the best reporting ' on the
procedures in the Legislative Assembly.

I Orientotion progrommes for newly elected Members of the Kerolo Legislotive
Assembly.

a Discussions ond Seminors on o voriety of curreni issues for Members of the
Legislotive Assembly.

I Visit by Members of Porlioment of vorious notions to the Kerolo Legisloiure.

I Troining for Officiols of Government Deporiments.

I Seminors ond discussions for Members of Kerolo Legislotive Assembly ond Youth in
co-operotion with UNICEF.

Seminors ond discussions for Members of Kerolo Legislotive Assembly ond Youth in
co-operotion with UNICEF.

Troining Progrommes for Officiols of Legisloture Secretoriot of Kerolo, os well os
other Stote Legislotures.

Attochment Troining Progrommes with lnstitute of Monogement in Government,
Kerolo.

Attochmeni Troining Progrommes with PRIDE (Porliomentory Reseorch ond Troining
lnstitute for Democrocies), New Delhi

Attochment Troining Progrommes with the lnstituie of Secretoriol Troining ond
Monogement, New Delhi.

Troining Progrommes for medio personnel.

Troining Progrommes for Wotch ond Word personnel.

Visit ond study progrommes for College Students.

Visit ond study progrommes for School Students.

Study Progrommes on Constitution of lndio, its importonce ond its monifestotion in
the doily lives of lndion ciiizens.

Esoy writing, quiz ond debote competitlons for school ond college students.

The Centrc oims fo come up with o number of schemes to further contribute to the
strengthening of our democrocy

a
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Website

Learners may go through the official website of the Kerala Legislative Assembly
www.niyamasabha.org.The notification for admission for course, schedule of contact
classes, examination, result of examination etc. will be published in the Website
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Kerala Legislative Assembly Media and Parliamentary Study Centre
(Parliamentary Studies), K-I-AMPS (PS)

Room No.739, Assembly Building, Mkas Bhavan P.O.,

Thiruvananthapuram, P1N695033
Phone : 0471-251fr621245312,570, 9496551719

E-rnail : klamos{Oniyamasabha.nic.in
Web : www.nivamasabha.oro

Paper No Name

Paper-l Parliamentary Democracy

Paper-ll Legislature, Executive & Judiciary - Constistrtional Provisions

Paper-lll l-aus and Ruhs reguhting Practice and Prccedue of Parliament
and State Legislature

Paperfil Legislative Procedure & Procedure in Financial Matters
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